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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 25.07.2022 (MONDAY) 

COURT –II (VIRTUAL MODE) 
 

10:30 AM 

 
In the Court of Hon’ble Mr. Justice Rakesh Kumar, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

   For Directions 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.    Transfer C.A. 

(AT) (Compt.) 

No. 01 of 2017 

Compt. 

(Execution) Case 

(AT) No. 01/2018 

(Old 

Compensation 

Application No. 

02 of 2015) 
 
 

Sai Wardha Power Ltd 

Vs. 

Coal India Ltd &Anr. 

Bina Gupta Pallavi S. Shroff 

    

   For Admission (After Notice) 

2.  Comp. App. (AT) 

(Ins) No. 676 of 

2021 

 

Sudhir Kumar Goel 

Vs. 

Shashi Oils and Fats Pvt. Ltd. & Ors. 

 
With 

Pradeep kr. Yadav Milan Negi-R1 

Abhishek Anand-R2 

3.  Comp. App. (AT) 

(Ins) No. 99 of 

2022 

 

Sudhir Kumar Goel & Anr. 

Vs. 

Chanchal Dua & Ors. 

 

Amish Tandon Milan S. Negi-R1 

Abhishek Anand 

 

   For Hearing 

4.  Comp. App. (AT) 

(Ins) No. 94 of 

2021 

 

 

Minosha India Ltd. 

Vs. 

Fourth Dimension Solutions Ltd. & Ors. 

 
With 

Raveena Rai  Vikky Dang-R2 

Atul Sharma-R2, R3 

& R4 

5.  Comp. App. (AT) 

(Ins) No. 740 of 

2021 

 

Minosha India Ltd. 

Vs. 

Pooja Bahry & Ors. 

 

Prateek Kumar  Pooja Bahry 

Vikky Dang 

Atul Sharma-R2- R4 

6.  Comp. App. (AT) 

(Ins) No. 248 of 

2021 

 

Stress Assets Stabillisation Fund (SASF) 

Vs. 

Skylead Chemicals Ltd. 

 

Sidhartha Barua Aditya Pandya 
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7.  Comp. App. (AT) 

(Ins) No. 425 of 

2021 

 

 

Sanjay Jain  

Vs. 

Nilesh Sharma  

Resolution Professional for Dream 

Procon Pvt. Ltd. 

 

Pawan Shree 

Agarwal 

Nilesh Sharma-R1 

Milan Singh Negi 

Varsha Banerjee-RP 

8.  Comp. App. (AT) 

(Ins) No. 607 of 

2021 

 

M K Pandey 

Vs. 

R. Subramania Kumar,  

Administrator DFHL & Ors. 

 
With 

Sujeet Kumar  Raghav Shankar 

Navneet R-R1 

Ketan Gaur 

Dhritiman Roy-R2 

Raunak Dhillon-R3 

9.  Comp. App. (AT) 

(Ins) No. 852 of 

2021 

 

Ajay Kumar Thakur 

Vs. 

R. Subramania Kumar, 

Administrator DFHL & Ors. 

 

Sujeet Kumar  Liz Mathew 

Ketan Gaur 

10.  Comp. App. (AT) 

No. 02 of 2021 & 

I.A. No. 1256 of 

2021 

Narendra Kumar Bhoot 

Vs. 

Naval Kumar Bhoot & Ors. 

 

Anuj Tiwari  Surjan Singh 

Shekhawat 

11.  Comp. App. (AT) 

No. 52 of 2021 

Richa Gupta & Ors. 

Vs. 

Hotel Zodiac Pvt. Ltd. & Ors. 

 

Manisha Chaudhary Pradeep Kumar-R1, 

Krishna Kumar-R2 

& R3 

12.  TA (AT) Compt.) 

 No. 35/2017  

(Old Appeal No. 

18/2015) 

 

Super Cassettes Industries Pvt. Ltd. 

Vs. 

Competition Commission of India & 

Anr. 

 
With 

Amit Mishra Ritwik Bhattacharya 

13.  TA (AT) (Compt.)  

No. 36/2017  

(Old Appeal No. 

41/2015) 
 

 

HT Media Ltd. 

Vs.  

Competition Commission of India & 

Anr. 

 

Naval Satarawala 

Chopra 

Amit Mishra 

14.  Competition App. 

(AT) No. 63 of 

2018 

 

Meru Travel Solutions Pvt. Ltd. 

Vs. 

Competition Commission of India & 

Ors. 

 
With 

Sonal Jain Nisha Kaur 

Uberoi        Shiv 

Johar (R2), 

Aman Singh Sethi 

(R3 &R4) 

15.  Competition App. 

(AT) No. 64 of 

2018 

 

Meru Travel Solutions Pvt. Ltd. 

Vs. 

Competition Commission of India & 

Ors. 
 
 

With 

Sonal Jain Nisha Kaur 

Uberoi         

Shiv Johar (R2), 

Aman Singh Sethi 

(R3 &R4) 

16.  Competition App 

(AT) No. 65 of 

2018 

 

 

Meru Travel Solutions Pvt. Ltd. 

Vs. 

Competition Commission of India & 

Ors. 
 

With 

Sonal Jain Nisha Kaur 

Uberoi         

Shiv Johar (R2), 

Aman Singh Sethi 

(R3 & R4) 
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17.  Competition App. 

(AT) No. 66 of 

2018 

 

 

Meru Travel Solutions Pvt. Ltd. 

Vs. 

Competition Commission of India & 

Ors. 

 
 

Sonal Jain Nisha Kaur 

Uberoi         

Shiv Johar (R2), 

Aman Singh Sethi 

(R3 & R4) 

 

 

 

Note: Cases shall be heard only in physical mode w.e.f. 1st August, 2022. 

   

 

 
 
 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  

2. Website: www.nclat.nic.in                                                                 Registrar       

http://www.nclat.nic.in/

